In light of order dated 02.01.21 , Daily report as regards

online

Certified copy of requisitions (As on 08.01.21) :

1.Total no. of transactions -
( Filing online for certified copy of order and judgement)

2.Total no. of compliance -
3.Total no. of requests pending -
Reason for non- compliance of the requests:-
(i). files not received from the concerned section -

(1). BA-10096/2020

(2). CR. REV.-875/2014

(3). ABA-653/2016

(4). WPC-298/2020

(5). WPC-3301/2018

(ii). No. of Requisition in which Reason for non-compliance

has been mentioned below i

99

92

07

05

02

a. TR197011220092311- Cont (C) - 645/2013- order uploaded on internet
does not tally with original records and return back to the concerned

section.
b. TR267131220094448-CMP-500/2012-order dated 20.07.17
uploaded in the internet.

is not



